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ATTENDANCE.CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 31.08,20T6

NAME OF THE COMPANY: M/s. Sh. Anil Dwarika Prasad Agarwal V/s. M/s. Mahamaya

Infrabuild tut. Ltd, & Ors.

SECTION OF THE COMPANIES ACT: 3971398

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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ORDER

Learned counsers for both the parties,ffi present. They prayed for four weeks trme as

a last chance to enter into an amicable settlement.

To come up on 10.10.2016.
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(R.Varadharajan!

Member (Iudicial)
ItA#arai Krishan Hanf ura)
Member (Iudicial)


